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:!Sews item "Fruit a solution to 
malnutrition" 

3302. SHRI HARINATHA MISRA: 
Will the Minister Of ARICULTURE 
be pleased to state: 

(a) whether Government's attention 
has been drawn to news item caption-
ed 'Fruits a solution to malnutrition" 
as published in Indi.an Express dated 
17 February, 1982; 

(b) if so, whether despite tremend-
ous potential, India produces only 55 

. to 60 grammes of fruits per person 
against the minimum daily require-
ments of 85 grammes' 

(c) whether it is a fact that rich 
consu_me upto 250 gramrnes of fruit 
daily and there is hardly anything left 
fo r the average citizen even if he can 
afford it; 

(d) whether to combat malnutrition 
among large-scale population, Govern-
ment are planning to increase produc-
tion of ruits and vegetables and make 
them available at cheap price; and 

(e) if so, steps taken or proposed 
to be taken to increase the production 
of fruits and vegetables in the country 
commensurate with its needs; with 
adequate and suitable arrangements 
for their preservation? 

THE DEPUTY MINISTER IN THE 
MlNISTRIES OF AGRICULTURE A~"D 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMAR!): (a) Yes Sir. 

(b) Yes Sir, the present per capita 
availability of fruits is below the mim-
m um daily requirements. 

(c) No reliable information is a-.rai-
able in this regard. 

(d) Yes Sir, by the end of the 6th 
Plan (1984-85), it is estimated ~hat the 
production of fruits would increase to 
244 lakh tonnes and vegetables pro-
duction to 356.7 lakh tonnes. This 
would e~se the availability of fruits 
and vegetables. It is likely that these 
fruits and vegetables will be available 
at reasonable rates. 

(e) With a view to augment the 
production of fruits and vegetables, 
tbis Ministry has prepared two schemes 
viz. (1) Estabushment of Elite Progeny 
Orchards .and (2) Intensification of 
Vegetable Production around big c,tles 
for internal consumption and export 
to be implemented during the 6th Plan. 
These schemes also provide for post 
harvest handling of horticultural pr!:l-
duce. In addition cold storages are 
being developed under cooperative, 
public and private sectors for preser-
vation of perishables. 

The state Governments are 01 '0 im-
plementing various schemes for boost-
ing the production of fruits and vp.ge-
tal51es. 

Clearance of Manikhera-
Mobini agar heme 

304. SHRI MADHAVRAO SCIND1A; 
Will the Minister of rRRIGATIO~ _ b~ 
pleased to state: 

(a) whether he Manikhera-Mohim-
sagar scheme, purported to cover 1/3rd 
of the Gwalior-Chambal Division h as 
been cleared by the Central Govern-
ment/ Central Water Commission; and 

(b) if not, the reasons for the delay 
in clearfng the scheme? 

THE MINISTER OF STATE IN 
THE M1NISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) The refer-
ence is presumably to the Sindh River 
Project Phase II which is a multi-
purpose project envisaging construc-
tion of a dam across Sindh river near 
village Manikhera to form :Mohini-
sagar reservoir. This project has not 
yet been cleared by the Central Gov-
ernment/Central Water Commission. 

(b) The replies to the comments of 
Central Water Commission on the civil 
side of the project have only recently -
been received and are under ._xamina-
tion in the Commission. trbe replies 
to comments on power side of the Pro-
ject are still awaited from the State 
Government The Project can be pro" 
cessed for clearance only after fue 
outstanding issues are settl d, its. 
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techno-economic feasibility established 
and cost/benefits are firmed up. 

Working of Food Corporation of India 

3305. SHRI SATYENDRA NARAIN 
SINHA~ Will the Minister of AGRI-
CULTURE be pTeased to state: 

(a) whether th re has been mis-
management and corruption in the 
Food Corporation of India at the level 
of senior management during the 
course of procurement operations; 

(b) if so, the details thereof; and 

(c) steps taken to eradicate the cor-
ruption and improve the procurement 
operat ions? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMAR!): (a) No, Sir. 

(b) Does not arise. 

(c) Any complaint received in con-
nection witli procurement operations is 
promptly inquired into by the ;nanage-
ment of the Food' Corporation of India 
and appropriate action is taken. Fur-
ther the Corporation has ::;cquads at 
Regional/Zonal/ Head Office levels 
which visit procurement centres for 
in pection in this regard. 

Development work of Coconut Board 

3306. SHRI GEORGE J'OSEPH 
MUNDACKAL: Will the Minister ot 
AGRICULTURE be pleas~d to 3tate: 

(a) whether it is a fact that due to 
lack of fund allotment no development 
work is carried out by the Coconut 
D elopment Board during fast year; 

(b ) the reasons, for not carrying 
out th new planting and replanUng 
the schemes of Coconut Dev iopment 
Bo fd ; the reasons as to why the 
Board is not issuing low interest long 
term loans to encourage cultivators 
and give <tash subsi~y to new cl,1ltiva-
tors' and 

(C) is thet:e enough staff to carry 
out the ' development schemes of the 
Coconut Board? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMARI): (a) 0, Sir. 

(b) Seven projects recently sub-
mitted by the Coconut Developme:1t 
Board include ~~w planting ilnd re-
planting "OJ. ~ (fconut p~lm and also 
grant of subsidy for diseased palms 
removed by the farmer. Provision 
has also been made for the ad van~e 
of Institutional credit on favourable 
terms to the grow.ers. These proj ects 
were received in January~ 1982 and 
are being processed. 

(c) Yes Sir. 

S~il erosion a problem for soil scienti't 

3307. SHRI M. RAMGO:F1tL REDDY: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that soil 
erosion is p·.)sing a major problem fo r 
the soil ~ientists in the country; and 

(b) if so, in what manner Govern-
ment propose to tackle the situation? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
R. v. SWAMINATHAN): (a) The 
problem of soil erosion is a matter of 
concern to all including the s 11 
scientists in the country. 

(b ) A statement is attached. 

Statement 

Recognising the problem of wide-
spread soil eroSion and land degrada-
tion the Government initiated the soil 
conservation programmes during the 
First Five Year Plan through Central 
and state Sectors. Simultaneously, ~ 

chain of 9 Research, Demonstration 
& Training Centres, were established 
in various regIons with a view to 
collect information ana: data relating 
to the problem and evolve remedial 
measures to taCkle the same and to 
organise demonstration and impart 
in-service training to the personnel or 
various levels. 




